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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH : AT HYDERABA2. 

O.A. No. 299/93 	 Dt,of Decision: 8.11.93 

T. Shyamala, W/o. Late Sri Pydiraje, 
aged 42 years, Unempl.oyee, R/o Visakhapatnam .. Applicant 

Vs 

1. The Directthr...General Fisheries Survey of 
India, Botewala Chambers, Sir P.t4.Road, 
BOMBAY - 400 001. 

2, The Zonal Director, 
Fisheries Survey of India, 
Fishing Harbour Road, 
Visakhapatnam - 530 001, 

0. Respondents 

Counsel for the Applicant 	: Mr. N. Raxnamohan Rao 

Cothnsel for the Respondents 	: Mr. N.V. Ramana 

Add]., CGSC 
C 

Ii 

CORAM: 

THE HON' BLE SHRI T • CHANDRASEK1-IARA REDDY : MEMBER (JUDC') 

11, 



2 	 0 
O.A. No, 299/93 	 Dt. of Decision : 8.11.93 

C 
ORDER 

X As per HON'BLE SHRI T.CHANDRASEgjjppj REDDY s TIEMBER (i) X 

O.A. No. 299/93 is filed Under Section 19 

of the Administrative Tribunals Act to direct the 

respondents to appoint the applicant as a peon 

(Group - 0) in the vacancies available in the 

Unit of the 2 nd respondent on compassionate grounds. 

2. 	This O.A. came up for orders to day. We 

have heard both the parties. Standing counsel for 

the reppondents filed the telegraphic message bent 

to him by the second respondent that the applicant 

herein had been appointed to the post of peon with 

effect from 20.8.93. As respondents had given the 

relief for which the applicant had prayed for in 

this O.A,, nothing survives in this O.A. for 

adjudication and hence this O.A. is disrnised as 

infructuus. 

CT. CHANDRASEXHARA REI 
MEI'IBER (JUDL I,) 

Spr - 

To 
The Director General Fisheries, Survey of India, 

Botawali Chambe±s, Sir P.M.Road, Bombay-i. 
The Zonal Director, Fisheries Survey of India, 
Fishing Harbour Road, visakhapatnam-i. 
One copy to Mr.W.Ramamohan Rao, Advocate CAT.Hyd. 
One copy to Mr.N.v.Ramana, Addl.O3SC.CT.Hyd. 
One copy to Library, CAT.Hyd. 
One scare copy. 

Ctcjpvm 
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T4PEJD BY 	 CQHPAREL iY 

CH4IChEL 3Y 	JPPRO1EL BY 

ir r: CELl rrL A2II i'JISTRl±1 IVE T$JEftTEAL 
I-ryELR1;YJ-j r]lhIcE Ar I-IYDERA3Jj 

THE HOtJ.3LE r4L.V4NEEI4ADRI PAO V.C. 

THE HON' BEE MR.f.BALASIJBRAMANIANth() 

4'ND 

THE HON'BLB MR.CWNDRA SEKHAR REEDY 
zMEMBER(J) 

4D 

TH HON'S MR. 

DATED: 	Af -1993 

N 	 93UjMEMT; 

I. 

R.P./C.P/M.A. Na. 

in 

(W.Pjc- 

Adtii ed and Intcrim directions 

1 

•• 	 Aloe 

Disp sed of with direttions 

sN Dismssedas withdrawn 

Dismissed 	 : 

Dismissed fpr d?fault 

ReJected/Of ddred 

• 	• 	 No order as to costs<7 	 • - 

pv m 	 • 
CntraI /rninistcativt IMa 	Or) 

• 	 • 	 DESPATCH 

1N0V1993.  
BYDE1ABAO BENCH. 

C., 	 • 	 - 	 - 




